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Report in the matter of Original Application No. 68/2025 (CZ) (Nitin
Saxena V/S Madhya Pradesh Road Development Corporation Ltd &
Others) in_compliance of the order of the Hon’ble NGT dated
23.05.2025

1. That, an application was filed before the Hon’ble NGT regarding the felling
of about 700 trees for road construction, as well as the construction of a cricket
stadium within the catchment area of the Bhoj Wetland near the Neelbad -

Barkheda Nathu area of Bhopal.

2. That, the Hon’ble NGT vide its order dated 23.05.2025 issued following
directions: -

“We deem it just and proper to call a report on the matter in issue, in
present application, from a Joint Committee consisting of:
(i)  One Representative from the Ministry of Environment Forest and
Climate Change, integrated office at Bhopal (M.P.)
(i) One Representative from the Central Pollution Control Board,
Bhopal. (M.P.)
(iii)  One representative from the Addl. Chief Conservator of Forest, State
of MP, Bhopal(M.P.)
(iv)  One representative from the State Pollution Control Board,
Bhopal(M.P.)
The State PCB will be the nodal agency for coordination and logistic
support.”
3. That, in compliance to the order of Hon’ble NGT dated 23.05.2025, a joint
committee consisting of the following officials of the concerned department
has been constituted: -
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SR Name of Department Name of Committee Member

1. One Representative from the| Shri Rajesh Darade, IFS &
Ministry of Environment Forest| Assistant Inspector General of
and Climate Change, integrated| Forest, MOEF& CC, Bhopal.

office at Bhopal (M.P.)

2. One representative from the| Shri Sanjay Kumar Mukati,
Regional Directorate (Central),| Scientist “B” Regional
Central Pollution Control Board | Directorate, CPCB, Bhopal.

3. One representative from the| Shri Lokpriya Bharti, Divisional
Addl. Chief Conservator of| Forest Officer, Bhopal.

Forest, State of MP,
Bhopal(M.P.)

4. One representative from the State| Shri Brajesh Sharma, Regional
Pollution Control Board,| Officer, RO, MPPCB, Bhopal.
Bhopal(M.P.)

4. That, the committee reviewed the order passed by the Hon’ble NGT and
discussed the issues raised in the order. The points raised by the applicant in

his application are as under: -

« The felling of about 700 trees for road construction, as well as the
construction of a cricket stadium within the catchment area of the Bhoj
Wetland near the Neelbad - Barkheda Nathu area of Bhopal.

« The said construction of stadium is being constructed without the TNCP
approval, and as per the revenue records, a part of the land is reserved for
a proposed lake in the area.

« Violation of environmental laws and procedures, particularly the Madhya
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Pradesh Vrikshon Ka Parirakshan (Nagariya Kshetra) Adhiniyam, 2001
and failure to undertake compensatory afforestation or deposit monetary
contributions for the felled trees as required by law should not take place

as a result of the road construction projects.

5. FIELD OBSERVATIONS:

In reference to the order of Hon’ble NGT dated 23/05/2025, the Joint
committee conducted a visit of the site as mentioned in the petition on dated
10/07/2025. During site visit, apart from the Joint Committee following
officials namely Shri M.H. Rizvi, GM, MPRDC, Bhopal, Shri Yogesh
Chouhan SDO, Pariyavaran Vaniki, Van Mandal, Bhopal, Ms. Prakamya
Tiwari, AE, RO, MPPCB, Bhopal and Mr. Shivam Dwivedi, Advocate, RO,
MPPCB, Bhopal were also present during inspection. The Photographs and
Google Maps are enclosed as Annexure-1. The Geographical locations,
photographs and visual observations were recorded during inspection and the

observations are as under:

5.1. The site is located at International Sports Complex, Village- Barkheda
Nathu, Tehsil- Huzur, District Bhopal, Madhya Pradesh. The
geographical location of the site is latitude 23°12'36.67"N and longitude
77°20'15.37"E.

5.2.  The road which is mentioned in the petition is found under construction.
This road is connecting the proposed International Sport Complex from
Suraj Nagar near Bhadbhada to Neelbad - Phanda Road.

5.3. It is an existing road which is being widened by the MP Road
Development Corporation (MPRDC) considering the probable increase
in the traffic during the operation of International Sport Complex in

future.
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5.4.

5.5.

5.6.

5.7.

5.8.

5.9.

5.10.

5.11.

The International Sports Complex is located on the east side and MP

State Shooting Academy is on the west side of this road.

The MP State Shooting Academy is currently in operation and having a
large open green area within its premises, whereas the International

Complex is under construction.

The constructed sports complex is about 1.5 km away distance the Bhoj
Wetland.

The MPRDC officials informed the committee that trees were cut down
to widen the road and permission is obtained from Bhopal Municipal
Corporation (BMC) for the felling of the trees. They informed that 375

trees were cut down and 217 trees were transplanted.
The trees are planted in the premises of MP State Shooting Academy.

The records of transplanted trees are maintained by MPRDC. The
record in the form of register having the geotagged photographs of the
plants in original place and after transplantation were duly marked and
pasted in the register. The register is shown to the committee during
inspection. The details of the same were asked to be submitted in

writing by the joint committee.

The joint committee visited the premises of MP State Shooting
Academy. Committee found the shifted plants in good condition and
well adapted to their new environment in the premises of the shooting

academy.

The premises of under construction International Sport Complex is
having few trees inside the area which are being protected during

construction.
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5.12. For the treatment of waste water generated by canteens and toilets inside
the International sports complex, sewage treatment plant having

capacity of 250 KLD is proposed.
6. INFORMATION PROVIDED BY MPRDC:

During the inspection, information regarding cutting of trees,
permissions taken from the concerned departments was sought from
MPRDC, which was provided by MPRDC vide letter dated 18.07.2025. The
copy of the letter is enclosed as Annexure-11. The main points of the letter
are as under: -

6.1. The Directorate of Sports and Youth Welfare, Madhya Pradesh
(DSYW) has proposed the development of an International-Level
Sports Complex at Nathu Barkheda, Bhopal, Madhya Pradesh. The
project has received approval from the Madhya Pradesh Cabinet under
letter No. 1604/1356714/2023/09 dated 05.10.2023.

6.2. The objectives are to establish a Sports Complex equipped with state-
of-the-art facilities for hosting international sporting events, as well as
providing training and recovery infrastructure for athletes competing at
national and international levels. The project is being implemented in a

phased manner, with details as outlined below:

S.No |Phase Facility Status

1 Phase -1 | Athletic and Hockey | Completed (Started in
Stadium January 2023)

2 Phase -1l | Indoor and Aquatic Work in Progress
Hall (Started in 2024)

3 Phase -1l1 | Cricket Stadium and | Not started
miscellaneous
Structures
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6.3. MP Govt. appointed Madhya Pradesh Road Development Corporation
(MPRDC) as an Executing Agency for the execution of this prestigious
project and appointed Design Consultant to design the infrastructure as
per International and National regulations. It was also directed to plan
the campus to take care the local plantation, environment and without

disturbing natural flow of water or natural ponds.

6.4. Thereisan STP having capacity 250 KLD being constructed at the site.
The treated water will be used in irrigation / landscape and in flushing.
The waste materials will be used as manure for the plantation at site.
The same is being forwarded herewith for Environmental approval as
per regulations. The waste materials generated during events will be
collected in different types of bins prescribed as per standard. The same
will be disposed by BMC.

6.5. The complete Sports Infrastructure is being developed in 100 Acres of
Private/Govt. land and Sports Department has further requested for 34.0
Acres land near the Sports Infrastructure. There were several illegal
quarry’s being operated by local residents. The Sports Infrastructure is
being constructed at a distance of 1.5 kms from Full Tank Level (FTL)
of Upper Lake. The construction is being progressed in catchment area
of Upper Lake while taking all precaution of free flow of Natural

Stream.

6.6. The Design Consultant designed the Sports Infrastructure in such a way
that no existing trees are being cut inside the premises and furthermore
trees / plants, approx. 3000 Nos trees plantation is suggested in design

without any compromise in design as per International guidelines.

6.7. Phase Il includes the main approach to Sports Complex from Iconic
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6.8.

6.9.

6.10.

6.11.

School Junction to Neelbad Road Junction which has a distance of
approx. 3.50 kms. The exiting road is 5.50 m wide and needed to widen
up to the 15.0m to 18.0m. There will be both sides drain of approx. 1.0m
wide.

For widening of this road, MPRDC applied for tree cutting / plantation
to Division Forest Officer, Environmental Forestry, Forest Division,
Bhopal and Nagar Nigam, Bhopal for the cutting of 592 trees.

Forest Department directed MPRDC to deposit Rs. 24.50,500.00
(Rupees Twenty-Four Lacs Fifty Thousand and Five Hundred only) for
compensatory plantation as the compliance. MPRDC deposited via DD
Number 509033 dated 21.03.2025 in the account of Division Forest
Officer, Environmental Forestry Forest Division Bhopal.

BMC has given the permission for cutting of 375 trees and
transplantation of 217 trees respectively with certain conditions.
Accordingly, trees have been cut and replanted in various surrounding
campus of Sports Department. The transplanted trees are in healthy
condition currently. The list and geographical locations is attached
herewith the letter.

The felling of trees and transplantation was done in the guidance and
supervision of BMC. The wood obtained from the fallen trees has been
deposited to BMC under the supervision of Officer-in-Charge
nominated by BMC. The receipts are attached herewith the letter.

7. RECOMMENDATIONS OF THE JOINT COMMITTEE:

7.1

1.2.

7.3.

The executing agency must ensure proper plantation in the surrounding
areas, along with geo-tagging of each plant, and maintain records of
their safety and survival rate.

The plantation from cutting of 375 mature trees can be in the ratio of
1:10 in order to regenerate the green cover lost by cutting of trees.

The proper consent under Water (Prevention and Control of pollution)

8

Hon ble NGT, OA 68/2025 (CZ) Nitin Saxena Vs MPRDC Ltd & Ors.



Act, 1974 and the Air (Prevention and Control of pollution) Act, 1981

should be obtained for the standalone STP. After the commissioning of

the sports complex, the waste water generated through the canteen

toilets must be treated through the STP provided in the premises and the

treated water be used for the horticulture/ gardening purpose.

7.4. Solid waste generated during the events and activities should be

properly disposed as per the Solid Waste Management (SWM) Rules,

2016.

7.5. Totake proper approval/ permission from TNCP for the ongoing project

(Construction site of stadium) and to submitted in Municipal

Corporation of Bhopal.

\"\A’VS
an yKumar ukatl

Scientist B,

CPCB, RD, Bhopal

e
7/\)7}/”07/‘S

Rajesh Darade
Assistant Inspector General of Forest,

MoEF&CC, Regional Office, Bhopal
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Lokpriya Bharti
DFO,
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Brajesh 'Sharma
Regional Officer,
RO, MPPCB, Bhopal
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Transplanted plant in the front of the stadium at shooting academy ground.
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MP Govt. approved project hording at the site.

atitude: 23.210225
Longitude: 77.337855
Elevation: 522.94+3.46 m
Accuracy: 7.69 m :

)7 -2025 16:

Approach road which has*been W|den by the executory body and cut down the
trees.
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Bhopal,Madhya Pradesh,India
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L1 India
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Note : Captured by GPS Map Camera

During the visit committee members are verifying the records and documents at
the site.



Google Earth Map of the site location in OA 68/2025

Road on which
cutting of trees took place
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Annexure-I||
CIN : U45203MP2004SGC016758

M.P. Road Development Corporation Ltd.

(M.P. State Highway Authority)
(Gowt. of M.P. Undertaking)

MPRDC 45-A, Arera Hills, Bhopal-462011
T ®:0755-2507290 / 2765205 Fax : 0755-2572643, Website : mprdc.gov.in

Letter no2 189 /MPRDC/DMBPLI2025 Bhopal dated:[$/07/2025
To,
"he Regional Officer,
Madhya Pradesh Pollution Control Board,
Paryavaran Parisar,
ES, Arera Colony, Bhopal.
Sub: The information sought during the inspection of Joint Committee dated 10.07.2025 in
reference to Honourable NGT Letter No: 68/2025 of Nitin Saxena vs MPRDC &
Others.

Directorate of Sports and Youth Welfare, Madhya Pradesh (DSYW) proposed an
International Level Sports Complex at Nathu Barkheda, Bhopal, Madhya Pradesh. The project
is approved from MP Cabinet via letter No 1604/1356714/2023/09 dated 05.10.2023 (Attached
herewith as Annexure 1).

* The objectives are to establish a Sports Complex which has all the State of Art facilities
required to host International Level events as well as facilities for training and recovery
of various National and International Level athletes. The Project is being progressed in
phased manners i.e.

Phase | : Athletic and Hockey Stadium: Completed (Started in
January 2023)
Phase I1 : Indoor and Aquatic Hall : In Progress (Started in
2024)
Phase 111 g Cricket Stadium and
miscellaneous Structures : Not Started

e MP Govt. appointed Madhya Pradesh Road Development Corporation as an Executing
Agency for the execution of this prestigious project and appointed Design Consultant
to design the infrastructure as per International and National regulations. It was also
directed to plan the campus to take care the local plantation, environment and without
disturbing natural flow of water or natural ponds. There is an STP construction required
for Sports Complex and 250 KLD being constructed at site. The treated water will be
used in irrigation / landscape and in flushing. The waste materials will be used as
manure for the plantation at site. The same is being forwarded herewith for
Environmental approval as per regulations. The waste materials generated during
events will be collected in different types of bins prescribed as per standard. The same
will be disposed by BMC.

e The complete Sports Infrastructure is being developed in 100 Acres of Private / Govt.
land and Sports Department has further requested for 34.0 Acres land near the Sports
Infrastructure. There were several illegal quaries since being conducted by local
residents. The Sports Infrastructure is being constructed at a distance of 1.5 kms from
FTL of Upper Lake. The construction is being progressed in catchment area of Upper
Lake but we have taken all precaution of free flow of Natural Stream.

Cormtcting People Through qualily infpastructine
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Endt. D0...cie0euns /MPRDC/DMBPL/2025
Copy to:
1.

The Design Consultant designed the Sports Infrastructure in such a way that no existing
trees is being cut inside the premises and even more trees / plants, approx. 3000 Nos
trees plantation suggested in design without any compromise in design as per
International guidelines,

Phase 11 includes the main approach to Sports Complex from Iconic School Junction to
Neelbad Road Junction which has a distance of approx. 3.50 kms. The exiting road is
5.50 m wide and needed to widen upto the 15.0m to 18.0m. There will be both sides
drain of approx. 1.0m wide.

For widening of this road MPRDC applied for tree cutting / plantation to Division
Forest Officer Environmental Forestry Forest Division Bhopal and Nagar Nigam,
Bhopal for the cutting of trees for 592 Nos (attached herewith as Annexure 02).

Forest Department directed MPRDC to deposit Rs. 24,50,500.00 (Rupees Twenty Four
Lacs Fifty Thousand and Five Hundred only) for compensatory plantation as the
compliance. MPRDC deposited via DD Number 509033 dated 21.03.2025 in the
account of Division Forest Officer, Environmental Forestry Forest Division Bhopal
(attached herewith as Annexure 03).

Nagar Nigam, Bhopal has been given the permission for cutting of 375 Nos trees and
transplant 217 Nos trees respectively with certain conditions. Accordingly, trees have
been cut and replanted in various surrounding campus of Sprots Dept. The transplanted
trees are in healthy condition currently. The list and Geotech Location is attached
herewith out of 592 (attached herewith as Annexure 04).

The falling of trees and transplantation was done in the guidance and supervision of
Nagar Nigam, Bhopal. The wood obtained from the fallen trees has been deposited to
Nagar Nigam Bhopal under the supervision of Officer-in-Charge nominated by Nagar
Nigam, Bhopal. The receipts are enclosed herewith as Annexure 05.

A
Divisional‘l(anager
MPRDC Bhopal
Bhopal dated: /07/2025

General Manager (Building), MPRDC, Bhopal for information please.

. =d-
Divisional Manager

MPRDC Bhopal
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7274
CIN: U15203MP200456C016758 O

M.P, Road Development Corporation Ltd. 37
(M.p. State Highway Authority)

(Govt, of M. Untlertaking)

45-A, Arera Hills, ,[lllopnl-dﬁ'lﬂﬂ
@ 0755-2597290 / 2765205 Fax : 0755-25720643, Wabsite nll"”"g”‘/""

e e i A

No CAUY el MPRDCProcn 2024 ihopal, Datg: <48 (0472024
To.
M/s Inderfit Mehta Constructions P, 1.,
&P, Sector 27, Near Phase-1
Rapid Merro, Hamilton Court Road.
Guiugram, Haryana-122009
Mob:- 9810048041
Fmanl 1= mepl@gmail.com. ho@ijmepl.com

nal level Sports Compley (Phase-11) af

rnatio
Pradesh (Tender 1n:

Sub: Agreement for Construction of Inte
State of Madhya

Nathu Barkheda, Bhopal in the
2024_MPRDC_332662_1).

Ref LoA No. 5678/6a1/MPRDC/Procu. /2024 Date: 09/08/2024

MPRNDC vide leter undcr

md work has been aceepled by
fetails of Agrcement arc as

Your tender for the afores |
signed on A7 August. 2024 The

reforence. The agreement has been

{ollows:
1. Agreement No . 961 12024
2 PAC . Rs. 376.93 Crore
3. Quoted Rate 4.07% (Four Point Zero Seven Percent) below PAC
4. Contract Valuc © Rs. 361,59,17,305/-
5. Stipulaied I.)C”Od * 24 (Twenty Four) Months (Including rainy season)
of Completion '
Before starting the digging work on Public Land / Road, it is mandatory for you to put the
information of the same on the CBud App.
ke further correspondence with Chief Engineer (Build.).

You arc requesied to ma
MPRDC. Bhopal.

2N

— ok _‘:l\‘lc

\\ A
AL

21 Qo (Gopal Singh)
Chief Engineer (Procu.)
Tel: 0755-25972106
Email: Procu-mprdeamp gov in

Endi No. 58451641 MPRDC/Procu /2024 Bhopal. date <€ 082024

Copy forwarded to:

I PA 1o Managing Director, MPRDC Bhopal for information
2 ADG & Dircctor Sports & Youlh Welfare Department, Sports Complex, S 1T Naga
Bhopal (M.P.)-162003 o
Chief Engincer (Build.) MPRIDC, Bhopal for mformation

General Manager (Fimance), MPRDC. Bhopal for information & necessary action
CPM (MIS). MPRDC for information & Uplonding on websile of MPRDC

6. Divisional Manager, MPRDC, Bhopal for information & necessary action

LAl O

ClLC Cloel Fngmeet (Procu )

(¥ Scanned with OKEN SEALALE
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eelbad Tiraha to Shooting Acadamy & Shooting Acadamy to Chinta Haran Temple
(3300m Long 4 Lane Road)

Sl. Co-ordinates of location before Co-ordinates of location after
Latitude Longitude Latitude Longitude
1 23211272 77.338059 23.210614 77.337687
2 23.211260 77.338056 23.210649 77.337672
3 23,209964 77.337849 23.210821 77.337694
4 23.210059 77.337843 23.210707 77.337678
5 23.210061 77.337847 23.210825 77.337696
6 23.209952 77.337869 23.210838 77.337703
7 23.209970 77.337864 23.210708 77.337684
8 23.209966 77.337849 23.210743 77.337706
9 23.210518 77.338057 23.210926 77.337720
10 23.210662 77.338055 23.210888 77.337709
11 23.210472 77.338004 23.210988 77.337708
12 23.210522 77.338050 23.210988 77.337708
13 23.210646 77.338063 23.210914 77.337721
14 23.210821 77.338096 23.210860 77.337746
15 23.210598 77.338070 23.203447 77.335378
16 23.210428 77.338021 23.203411 77.335407
17 23.210538 77.338040 23.203432 77.335380
18 23.210729 77.338069 23.203336 77.335446
19 23.210752 77.338078 23.203339 77.335430
20 23.210781 77.338083 23.203362 77.335408
21 23.210817 77.338058 23.204005 77.335767
22 23.210889 77.338046 23.203322 77.335447
23 23.210907 77.338056 23.203338 77.335440
24 23.210807 77.338032 23.203314 77.335481
25 23.210966 77.338018 23.203314 77.335481
26 23.211016 77.338107 23.220801 77.339878
27 23.211015 77.338136 23.220809 77.339877
28 23.211067 77.338076 23.220749 77.339866
29 23.210965 77.338091 23.220546 77.339817
30 23.211081 77.338134 23.220573 77.339814
31 23.211123 77.338105 23.220914 77.339899
32 23.211138 77.338064 23.220874 77.339874
33 23.211178 77.338105 23.220317 77.339272
34 23.211238 77.338208 23.220915 77.339257
35 23.211202 77.338113 23.220352 77.339740
36 23.211288 77.338185 23.220363 77.339749
37 23.211255 77.338188 23.220512 77.339803
38 23.211189 77.338218 23.220334 77.339277
39 23.211668 77.338227 23.220772 77.339158
40 23.212044 77.338423 23.220708 77.339174
41 23.211884 77.338322 23.220890 77.339245
42 23.211657 77.338188 23.220677 77.339110
43 23.211723 77.338186 23.220679 77.339113
44 23.211790 77.338232 23.220702 77.339156
45 23,211729 77.338257 23.221057 77.339401

(2]
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27339365 |
[ 77.339365

|46 23.211868 77.338355 23221028 7339187
47 | 23211659 77.338226 23200808 1 ore 3
48 | 23211724 77.338284 2320830 el
49 | 23.212000 77.338454 23.221233 T
50 | 23211931 77.338296 23221084 713
51 | 23211878 77.338307 23.220946 77.339305
52 | 23211533 77.338187 23.220425 77.339208
53 | 23211854 77.338363 23.221064 77339562
54 23.212023 77.338467 23.221227 77.339614
55 | 23.212046 77.338561 23.221151 77.339553
56 | 23212043 77.338490 23.221193 77.339651
57 23.211621 77.338205 23.220450 77.339163
58 | 23211485 77.338218 23.220809 77.339877
59 23.211679 77.338204 23.224120 77.341402
60 23.211531 77.338158 23.223938 77.341333
:1 23.211679 77.338204 23.224120 77.341402

—é_ 52-31200 77.338172 23224371 77.341514
7 23-211728 77.338206 23.224225 77.340804

W e 77.338232 23.224234 77.340729

TR 23-211493 77.338169 23.224206 77.340741

5 e ;;.;38204 23.224213 77.340823

68 [ o 338472 23.224126 77.340931

KRN 77.338386 23.224114 77.340951
0 T 77.338421 23.224438 77.341376

T T e 77.338544 23.224308 77.341067
72 23.212048 T380% 23224083 L 380990
73 | 23212318 o 23224415 77341280

77.338614 23.224206 77.3407
74 23.212338 77.338637 23.22 e
75 | 23212362 77.338528 23'224310 [7.341103
76 23.212421 77.338524 B 1.3 1008]
77 | 23.212481 77.33848 3% £hud 44708
78 | 23212501 e 23224192 77.341461
77.338580 23224382
79 | 23.212486 77.338566 23.224267 T
80 | 23.212406 77.838506 23222255 77.341062
81 | 23212409 : 77.341067
= 77.338422 23.224312 77
23.212575 77.338539 23.224227 2oL
83 | 23.212839 77.338602 23.224204 17341025
84 | 23212722 77.338384 23.224089 17341025
85 | 2321285 YT TR 77.341379
86 | 23213161 77.338711 23.224484 17341514
87 | 23213198 77.338755 23.224297 77341423
88 | 23.213173 77.338842 23.224007 | 77.341466
89 | 23213118 77.338704 23.224268 17341302
9 | 23.213001 77.338706 23'224144 1472
91 | 23.213049 77.338747 2322 77341424 |
92 23.213324 77.338794 23.224207 Zi3aidsy
93 23.213149 77.338838 2 77.341442
94 23.213209 77 S35 23.224481 77'34W—
95 | 23.213450 222304 23.224462 77341506 |
77.338602 23.22445,
77.@
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96 23.213655 77.338890 23.224407 77.341562
97 23.213493 77.339014 23.224415 77.341354
98 23.213529 77.338824 23.224214 77.340781
99 23.213565 77.338817 23.224499 77.341609
100 23.213611 77,338879 23.224249 77.340701
101 23.213511 77.338311 23.224233 77.340788
102 23.213659 77.338934 23.224504 77.341570
103 23.213648 77.338947 23.224501 77.341601
104 23.213712 77.338956 23.224043 77.341326
105 23.213745 77.338976 23.224048 77.341359
106 23.213848 77.338998 23.224371 77.341514
107 23.213799 77.339046 23.224333 77.341131
108 23.213772 77.339236 23.224400 77.341561
109 23.213943 77.339038 23.224280 77.340713
110 23.213924 77.339074 23.224251 77.340757
111 23.214002 77.339109 23.224496 77.341592
112 23.214053 77.339119 23.203130 77.335684
113 23.213906 77.338662 23.224435 77.341574
114 23.214110 77.339187 23.224501 77.341477
115 23.214204 77.339255 23.224222 77.340827
116 23.214339 77.339090 23.211524 77.338260
117 23.214203 77.339216 23.203012 77.335775
118 23.214253 77.339229 23.202861 77.335900
119 23.214235 77.339232 23.203218 77.336701
120 23.214288 77.339213 23.203031 77.335757
121 23.214336 77.339207 23.2242.58 77.340706
122 23.214338 77.339203 23.203102 77.335667
123 23.214302 77.339077 23.202979 77.335818
124 23.214512 77.339206 23.203078 77.335697
125 23.214505 77.339204 23.202872 77.335893
126 23.214552 77.339155 23.202905 77.335896
127 23.214593 77.339202 23.202930 77.335876
128 23.214630 77.339155 23.202960 77.335836
129 23.214705 77.339215 23.202828 77.335943
130 23.214740 77.339151 23.202666 77.336066
131 23.215432 77.339300 23.202644 77.336.129
132 23.215357 77.339304 23.204156 77.335115
133 23.215291 77.339251 23.202644 77.336087
134 23.215221 77.339263 23.202802 77.335964
135 23.215082 77.339266 23.202652 77.336062
136 23.215513 77.339254 23.203068 77.335758
137 23.215596 77.339282 23.202782 77.335979
138 23.215602 77.339338 23.204532 77.334703
139 23.214056 77.339114 23.202969 77.336148
140 23.213800 77.339099 23.202668 77.336126
141 23.214753 77.339148 23.202757 77.336008
142 23.214641 77.339205 23.202618 77.336116
143 23.215198 77.339188 23.210429 77.338126
144 23.215115 77.339068 23.202914 77.336326
145 23.214855 77.339241 23.202628 77.336105
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| 146 |  23.215218 77.339282 23.202877 77.336308
147 | 23.215196 77.339158 23.203009 77.336413
148 | 23215383 77.339173 23.202818 77.336291

[ 149 | 23215462 77.339110 23.202781 77.336213

| 150 | 232153138 77.339089 23.202716 77.336143
151 23.215720 77.339282 23.224364 77.341164
152 23.215588 77.339221 23.202992 77.335802
153 | 23215753 | 7733035 23.203100 77.335664
184 | 23215739 77.339334 23.204707 77.334451

155 | 23.215753 77.339362 23.204563 77.334676
156 | 23215758 | 77330359 23.203024 77.336483

| 157 | 23215859 77.339407 23.203071 77.335729

| 158 |  23.215006 77.339321 23.203121 77.336586

| 159 | 23215953 77.339437 23.202715 77.336045

| 160 | 23.216049 77.339495 23.203940 77.335312

| 161 | 23216226 77.339544 23.203906 77.335329

| 162 | 23216316 77.339568 23.203946 77.335338

183 | 23216270 77.339573 23.203888 77335324

| 164 | 23216331 77.339587 23.203349 77.336740

| 165 | 23216347 77.339575 23.203399 77.336760
166 | 23.216395 77.339600 23.202759 77.336009

| 167 | 23.216545 77.33955; 23.203430 77.336825

168 | 23216615 77.339646 23.203316 77.336708

| 169 | 23.216802 77.339688 23.204084 77.335204
170 | 23.216974 77.339782 23.204048 77.335168
171 23.217030 77.339707 23.204010 77.335202
172 | 23217138 - 77.339687 23.204600 77.334691
173 | 23217238 77.339724 23.204553 77.334630
174 | 23216426 77.341954 23.204290 77.334972
175 | 23.217288 77.339725 23203213 77.336643
176 | 23.217321 77.339733 23.204312 77.335024
177 | 23.217370 77.339743 23.204295 77.334969
178 23.217394 77.339737 23.204179 77.335149
179 | 23.217411 77.339748 23.204196 77.335018
180 | 23.217504 77.339795 23.204070 77335114
181 | 23.217590 77.339831 23.204563 77.334676
182 | 23217681 77.339838 23.204637 77.334520
183 | 23.217775 77.339824 23.204683 77.334529
184 | 23.217838 77.339849 23.204619 77.334578
185 [ 23.217934 77.339836 23.204613 77.334564
186 | 23.217998 77.339869 23.204581 77.334635
187 | 23.218083 77.339924 23.203523 77.336867
188 | 23.218304 77.339917 23.204186 77.335055
189 [ 23.216928 77.339928 23.204100 77.335145
190 [ 23216778 77.339672 23.204591 77.334598
191 | 23.215957 77.339403 23.203265 77.336692
192 [ 23.216038 77.339466 23.204568 77.334722
193 | 23.216052 77.339387 23.204728 77.334333
194 | 23.216303 77.339501 23.204734 77.334421
195 | 23.216438 77.339380 23.204706 77.334456
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[ 19¢ 23.216441 77.339527 23.203155 77.336565
| 197 | 23.216767 77.339646 23.204781 77.334314
198 | 23.217003 77.339660 23204758 77.334328
199 | 23.211218 77.338260 23211702 77.338324
200 | 23.211209 77.338007 23.211589 77.338304
201 | 23.211165 77.338003 23.211746 77.338335
202 23.211153 77.338025 23.211591 77.338344
203 | 23.211130 77.337990 23.211536 77.338271
204 | 23.211061 77.337984 23.210301 77.338071
205 | 23.211109 77.338037 23.210606 77.338122
206 | 23.211122 77.338050 23.211444 77.338240
207 | 23.211036 77.338004 23.211492 77.338272
208 | 23.211008 77.338094 23.210633 77.338136
209 | 23.210799 77.337880 23.211352 77.338198
210 | 23.210862 77.338021 23.210498 77.338083
211 | 23.210936 77.338006 23210757 77.338156
212 | 23.210956 77.337991 23.210339 77.338064
213 | 23.210903 77.337901 23.210624 77.338115
214 | 23.210164 77.337849 23.210342 77.338060
215 | 23.210267 77.337902 23.210446 77.338109
216 | 23.210294 77.337914 23.210429 77.338126
217 | 23.210806 77.337975 23.210485 77.338098

23
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M.P. Pollution Control Board - Bhopal \f%/

K- A Arern Calony Bhopal 1o
Blopnd Fole 0758 2460303, 4278442

N
-

Consent Order

: - i ——— A . . 5

r/, e | CCA-Fresh PCB ID: 165753
/ e [ Valid up-to A/W) :
| 01.08.2027
] (H) : 01,08.2029
/ Uui\\il!'(i No: 20389,16/12/2024 Comsent Noc AW 120666044

To.

The Occupier,

M/s. Inderjit Mehta Construction Pyr.Ltd.(Rmc Plant),
Kh. No. 533/1, P.H. No. 33,

Village - Barkheda Nathu Tehsil - Huzur,

Distt. Bhopal (M.P.),

vention & Control of Pollutio.

of Pollution) Act,1981 w
ement) Rulc

Subject:  Grant of Consent to Operate under section 25 of the Water (Pre A
Act,1974  under section 21 of the Air (Prevention & Contro Al i
Authorization under Hazardous and other Waste (Management & Transhoundary
2016

Ref: Your Consent to Operate Application Receipt No. 1400781 Dt 26/1 1/2024.

T nta hae heen considere 1der the
With reference to your above application tor consent 10 opx rate has been considered unc
o grant consent up 1o

aforesaid Acts and existing rules therein. The M. P. Pollution Conrol Board has agreed t
!

01/08/2027 & authorisation up to 01/08/2029, subject to the fultillment of the terms & conditions, encloscc

with this lefler and-

SUBJECT TO THE FOLLOWING CONDITIONS _:-
Kh. No. 533/1, P.H. No. 33, Village - Bavkheda Nathu Tehsil - Huzur Distt. Bhopal (V.P.),

a. Location:
b. The capital investment in lakhs: Rs. 80

¢. Product & Production Capacity:

Activity/ Product Qty / year

" Ready Mix Material ','f(')()(mM-"/y,,,,,-”'
Reafi{} MLX:Matfm tll _ [(Thirty Thousund Cubic Merer Per Year)
of Electricity by DG Ser 8500 k14

_(Lighty Two Point ive Kilovolts Ampere)

Generation

' 14 .
i1 vty it vty 0y g RIS RERE S Moy e

The Validity of the consent is up to 01/08/2027 and has 10 be renewed before expiry of consent validity.
Online application through XGN with annual license fees in this regard shall be submitted to this office ¢
months before expiry of the consent/Authorization. Board reserves the riehit to amend/cancel / revoke the
above condition in purt or whole as and when required,
Enclosures:-

* Conditions under Water Act

* Conditions under Air Act

* Conditions under Mazardous Rules )
. *General conditions v \/
¢ - e L°~ ehs Signature N_orLV”rmed ‘ X/L,
Digitally Signed p4 : BRAJESH $)
: e SHARMA IE.E.
(Organic Authentication on AADHAR from |PDaElOI ‘11531/1151/)20& PR P R s -

Regional Officer
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VAKALATNAMA

[Rule 4(1) of the Rules framed under Advocates Act, 1961]
BEFORE THE NATIONAL GREEN TRIBUNAL

ORIGINAL APPLICATION 68/2025

CENTRA ZONAL BENCH

IN THE MATTER OF:

NITIN SAXENA

MPRDC LTD. & ORS.

| Brajesh Sharma, Regional Officer Bhopal, MPPCB named below do hereby appoint, engage, and
authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall include
application for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of orders
passed in these proceedings, in this court or any other court in which the same may be tried/ heard/proceeded and also
in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per agreed
terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, applications,
affidavit or other documents as may be deemed necessary for the proper prosecution/defence of the case in all its

stages and also agree to ratify and confirm act done by him/them as if done by me.

VERSUS

«eeee. APPLICANT

RESPONDENT

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly understood
by me /us this 21.07.2025 at Bhopal.

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name & Registered E-Mail Add & Telephone Status in Signature
Fathers Name Address case
Brajesh Sharma, E5,  Arera Colony | 9893002888 Officer-in-
Regional Officer Paryawaran Parisar | romppcb_bpl@rediff.co Charge o
Y
Bhopal, MPPCB Regional Office | M '»\\‘q\
MPPCB Bhopal -
462016
Accepted
Name & Enrollment. Office Address E-Mail Add. Telephone Full Signature
No.
parul.bhadoria04@gmail.com 8085977111
PARUL BHADORIA legalcell.pcb@mp.gov.in
1587-2012 QW
MOHIT BUCH Paryavaran legalcell.pcb@mp.gov.in
1305/2017 Parisar, 9685034578 Qf‘e—"
E-5 Arera
Colony,
PRANJAL PANDEY Bhopal, 462016 9340657120 N{
MP 2881-2021 advocatepranjalpandey@gmail.com f;ﬂ/
SHIVAM DWIVEDI advshivamdwivedi20@gmail.com 8878471359
MP 3857-2023 = o—p
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Email Legal Cell

Report in OA 68-2025 (Nitin Saxena v MPRDC & Ors.)

From : Legal Cell <legalcell.pcb@mp.gov.in> Mon, Jul 21, 2025 05:30 PM
Subject : Report in OA 68-2025 (Nitin Saxena v MPRDC & Ors.) #1 attachment
To : harpreetsinghgupta@gmail.com

Cc : bs24465 <bs24465@gmail.com>, parul bhadoria04
<parul.bhadoria04@gmail.com>, harnengt
<harnengt@gmail.com>, ED EPCO EPCO Bhopal
<ed.epco@mp.gov.in>, commoffice
<commoffice@bmconline.gov.in>, Ashok Sinha
<tg035.ifs@nic.in>, Dy. Director General of Forest, RO
Bhopal <rowz.bpl-mef@nic.in>

Madam/Sir

Please find enclosed the copy of report submitted in compliance of order dated 23.05.2025
passed by Hon'ble Tribunal passed in OA 68/2025 (Nitin Saxena v MPRDC & Ors.). This
mail be treated as proof of service.

Regards

Legal Section

MP PCB

== Report in OA 68-2025.pdf
16 MB
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